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as have been approved/regularised since then,
separately for each year ;

(c) the names of such colonies among
them as are still awaiting regularisation as
on 30 Junc, 1983 and the likely date by which
these would be approved ; and

(d) if not, the reasons thercfor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI MOHAMMED USMAN APRIF):
(a) to (d). The information is being collected
and will be laid on the Table of the Sabha.
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